65 Written Answers

(c) whether Government propose to ask
the Government of Madhya Pradesh to
take immediate steps for social uphftment
of the poor Adivasis ? ] ‘
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f[THE DEPUTY MINISTER IN THE

MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) - (a) Yes, Sir.

(b) Yes, Sir.

(c) Government 1s seized of the problems
facing the tribals In the Fifth Five Year
Plan a new strategy for Tribal Development
15 envisaged under which integrated area
development programmes for the tribal
regions having more than 509, tribal con-
centration are proposed to be prepared
Special att ntion 1s also proposed to be
given to tsolated tribal communities, tribals
effected by industrial and other projects and
Shifting cultivators ]

ALLOCATION OF RAW MATERIAL TO SMALL
SCALE INDUSTRIAL UNITS
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to Questions 66

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) the base of allocation of raw material
to Small Scale Industrial units, and

(b) whether the criteria 1s the same or
defferent from large scale units ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI Z R ANSARI)
(a) Indigenous raw materials  Allocation of
indigenous raw matenals to individual small
scale 1ndustrial units 1s made by the State
Director of Industries according to their own
priorities keeping 1n view the requirements
and overall availability of the allocation of
various categories of indigenous raw mate-
rials.

Imported raw matenials  Allocation of
mmported raw materials 1s made according
to the provisions contained in the import
trade control policy for the relevant year.
According to the current import policy new
units 1n the priority sector get imported
raw materials on the basis of their assessed
capacity on single shift and the umts 1n the
non-priority sector (existing and new units)
on the basis of the value of Machinery 1n-
stalled Existing units 1n the priority indus-
tries get allocation of raw matertals on the
basis of past consumption If the alloca-
tion falls short of thewr assessed capacity
they have option to be treated as new units

(b) The criterion for allocation of indi-
genous 1mported raw materials to the large
scale units 1s made on the basis of ther
licensed/rated capacity
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